
_id_U;U ~ts fear the 'Emard pool 
in ilelhi lUal..AJ¥ in. types A, B & C. Ollt 
01 these 9919 units are under construc-
tion. 

(d) 379 quarters are at present under 
unauthorised occupation. Action. to get 
the houses vacated under the Public 
Premises (Eviction of Unauthorised 
Occupants) Act, 1971 is in the process. 
However, in the case of retired em-
ployees, whose son/unmarried daugh-
ters spouse is ellgible for allotment of 
.accommodation from the General Pool, 
it has been decided to stay physical 
eviction until a review of the erstwhile 
concession of giving ad noc allotment 
to such eligible persons which was 
withdrawn in May, 1978 is ~omplete 
and a decilfion is taken by the Govern-
ment. 

:ilioro-Wave Stattea at Tura, Merba-
lara 

828. SHRl P. A. SANGMA: Will the 
Minister of ~tmtCATIONS be 
'nleased to! state: 

(a) whether Government propose 
:0 set up a Microwave Station at 

Tura in Meghalaya; and 

(b) if so, the details thereof? 

THE MINISTER OF COMMUNICA-
TIONS (SH1U C. M. STEPHEN): (a) 
and (b). No, Sir. However there i'; a 
proposal to provide for a UHF Radio 
Relay Station at Tura for connection 
to Dhubri. Survey of the route has 
lJeen completed and the estimate is 
under process of sanction. 'fhe lTHF 
scheme is likely to be completed by 
19~2-83. 
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AOO8Wlts of Drolllht ReHel bl Well 
Bengal 

831. SHRI KRISHNA CHANDHA 
HALDER: Will the Minister of RURAL 
RECONSTRUCTION be pl~~sei to 
state: 

(a) whether it is a fact that Gov-
ernment have refused to release an 
ad hoc grant of 50,000 tonnes of food-
grains to West Bengal tor drought 
relief programme until and unl .. 
the accounts for the previous year Is 
submitted; 

(b) if so, how many States Ilave 
not even submitted accounts partly 
and received further ad hoc grants 
considering the severity of the 
drought situation in the States; md 



te) wht$her the w-·BeDcaI a. . 
• '1' ·,..t have failed to submit at-
.-ntB partly'? 

THE MINISTER OF AGRICULTuRE 
a aURAL RECONSTRUCTION (SHRI 
.BIB1OlDlRA. SINGH RAO): (a) No, eir, 
A quantity 01 20,000 MT, of IooJgrains 
to Government ot West Bengal under 
.-et81 fooa for work pre-gramme has 
already been released as an 2xceptional 
...., though full accounts for the pre .. 
'tdous ,ear have not yet been f;ubmitted 
boP the State GQvernment. 

(b) No other State Governments ex-
eept West Bengal, wlhich did not report 
ut\1isation of at least 50 pe,r cent of 
tile -quantities of foodgrains released 
last year, has been given any :Curther 
quantity of foodgrains. 

ee) Yes, Sir. So 'far, the Government 
« West Bengal have reported utilisa-
lion of 1.23 lakh MT. of foodgrains 
apinst a total quantity of. about 2.45 
Iakh MT. made available to them for 
~aflon under tb..e foOd-for-wor~ pr·)· 
pamme dut"ing the year 1979-80. 

_ •• Iap: er "Fertilizer. III JallUntl and 
Kashmir State 

832. DR. FAROOQ ABDULLAH: 
SHRI GULAM RASOOL 

KOCHAK: 

WUl the Minister of AGRICULTURE 
be pleased to state: 

(a) whether it is a fact that Jammu 
aDd Kashmir State was in the grip 

--------
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of atute shorta,e af fertilizers, dur-
ing the month of April-May, 1980; 

(b) if 80, whether the ferti1iaer. 
shortage in the state has greatly 
alfected the crops this year; 

(c) it so, w ha t was the total need 
of the State and how much fertili. 
zers were supplied; 

(d) the steps taken to supply the 
same to the State to meet the fer-
tilizer crisis; and 

(e) how much fertilizers have been 
uptil now supplied to the .J &r K 
State? 

THE MINISTER OF AGRICULTURE 
& RURAL RECONSTRUCTION (SIIRI 
BIRENDRA SINGH RAO): (a) The 
state Government have not re~orted 
any shortage of fertilizer in Jammu &: 
Kashmir. 

(b) noes nct arise. 

(c) to (e). The actual conswnpUon 
in Kharif 1979, assessed reQ.uirements , 
for Kharif, 1980 estimated openlng 
stocks with State as on 1-2-19aO, total 
net re'quirements quantity allotted and 
quantity supplied are indicated below: 

(Figure~ in '000 tonne~) 

N p K ~+P+K 

(a)A~t;a~;~mpti~in-Kharif, ;;79 ---------;-;:-;-;----;~;_--~:-;6---;;~6 
(0) \.)~ sejre.:tt.lirem~ltsforK'larif, 1980•• • 17'00 2'23 I-50 20'73 

(c) EJI-:m ated op~ning stOck' '''lith State as on 1.2,80 3.47 0.64 0,55 4. 66 
(d) 'rlJtal net reqtliremellts after taking into account 

provision for pipeline stocks • • • 
(c) Q,n ltity allotted (K,harif) Feb-...July,' 80 • 
(C) ~u.'ltitie, supplied (February- May Ig80) 0'10 

--- --~-------------------------------------------------.-A t Jitio!1al qU""ltities ware allotted on request! of the state Government received from tim.) 
to hme. 

:ro.e lipla~ supply i!. ~pected. to made du.rint]L\1;\e.jl,.lly:, .l~O s~~ect to wason availability 
-d fInancIal arra· gementl being made by the l-ea1lottees of the State Governments. 




